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NAME OF THE COMPANY: Vikram Ahuja
Vs.
M/s. Greenstone investments Pvt. Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 397/398
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Notice of application(CA67/PB/2016). Learned counsel for the non applicant Mr
Pachnanda accepts notice on behalf of R-1, R-4 and R-5. He stated that the reply to
the application has already been handed over to the petitioner and the same shall be
filed before the Tribunal within four days. Rejoinder if any be filed within two weeks
thereafter with a copy in advance to the counsel opposite.
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2 List for further consideration on Ist September 2016.
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